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(b) Docs not arise. 

Agreements With 011 Companies 

811. SHRI CHINTAMANI 
PANIGRAHI: 

SHRI S. K. TAPURIAH: 
SHRI H1MATSINGKA: 

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state: 

(a) whether any progress has been made 
for terminating the existing agreements 
with the Oil Companies; and 

(b) if so, the nature thereof? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS AND MINES AND 
METALS (DR. TRIG UNA SEN): (a) and 
(b). The matter have heen discussed with 
the Oil Companies on a number of 
occasion but no conclusions have yet been 
reached. 

Capilal RepMyment hy States 

N12. SHRI CHINTAMANI 
PANIGRAHI : 

SHRI YOGENDRA SHARMA: 
SHRI ESWARA REDDY: 
SHRI CHANDRA SHEKHAR 

SINGH: 
SHRI RAMAVATAR SHASTRI: 
SHRI P. C. ADiCHAN : 
SHRI GEORGE FERNANDES: 
SHRI SHRI CHAND GOYAL: 
SHRI GADILINGANA GOWD : 
SHRIMATI ILA PAL 

CHOUDHURI: 
SHRI HUKAM CHAND 

KACHWAI: 
SHRI BIBHUTI MISHRA : 
SHRI MEETHA LAL MEENA 
SHRI R. K. AMIN : 
SHRI D. N. DEB: 
SHRI RADRUDDUJA : 
SHRIK.M.MADHUKAR 
SHRI RAGHUVIR SINGH 

SHASTRI: ' 
SHRI R. K. SINHA: 
SHRI BHOlA NATH MASTER: 
SHRI HARDAYAL pEVGUN : 

Will the Minister of FINANCE be 
pleased to state : 

(a) the present debt liability of each 
State; 

(b) whether the capital repayment 
problem by the State Governments has 
been considered by the Central Govern-
ment; 

(e) if so, the way found out to solve 
the problem; and 

(d) the names of States which have 
requested for rescheduling of debt rcpay-
ment to the Centre? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) Central 
loans outstanding against State 
Governments as on 31 sl March. 1968 
amounted to Rs. 5191 erores approxi-
mately, Statewise details arc given in 
the annexed Statement. The outstandings 
arc expected to rise further about 
Rs. 340 ,Tares by the end or this 
year. 

(b) to (d). A "'heme of consoiidation 
Central loans to all Stales and refixation 
of repayment terms is under considera-
tion of Government. No final decisions 
have yet been taken. 

STATEMENT 

Statement .howln~ Central loans out-
standing aRalnst State Government, 

as on 31st March. 1968. 

S. No. State Amount 
I 2 3 

--------, ------ ' 

(In round lakhs of Rs.) 

I. Andhra Pradesh 4.91,44 , Assam 2,33,04 
3. Bihar 5,I9,SO 
4. Gujarat ~,08,S5 

S. Haryana 1,48,90 
6. Jammu and Kashmir 1,30,I~ 

7. Kerala 1,91,80 
8. Madhya Pradesh 3,76,30 
9. Maharas tra 3.74,72 

10. Mysore 2,S8,OO 
II. Nqaland 9,04 
12. Orissa 3,22,68 
13. Punjab 2.13,08 
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14. 
15, 
16. 
17. 

Rajasthan 3,64,17 
Uttar Pradesh 5,93,98 
Tamil Nadu 3,17,11 
West Bengal 4,68,91 

Total 51,91,34 

N. B. The above figures are provisional. 

Pelro-Chemical Complex in Assam 

Ml.l, SHRI BEDABRATA BARUA : 
SHRI BISWANARAYAN 

SHASTRI: 

Will Ihe Minisler of PETROLEUM 
AND CHEMICAL.S be pleased 10 slale : 

(a) "helher il has been decided to 
locale a pelro-chemical complex in Assam 
during the Fourlh plan; and 

(b) if ~O. the ~iJ:c and the estimated 
investment thereon '? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS AND MINES AND 
METALS (DR, TRIGUNA SEN): 
(a) and (b), No such proposal is 
envisaged hy Ihe Cenlral Government. 
The State Government of Assam are 
11llwc\,cr pnlcccJing 10 ohtain firm quota~ 

I iuns ror technology, f:nginccring design 
ele. III eSlahlish Ihe \ ,ability of a petro-
~.'hcmical project in Assam since certain 
sludies inilialed by them in the pasl 
indicated some possibilitic~ or their 
sctting up petrochemical indu~tries in 
that Siale. 
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